
THE GAU HATI HIG H COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRAD ESH)

No. .VII- 7 qe42

From Smti. layashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, Shri Nogen SenabaYa Deori,

District & Sessions Judge,

Udalgurl.
1(

Dated Guwahati the 2 4 September, 2024

Sub Station leave Permission.

Ref:- Your letter No. Dl(U) 6243 dtd. 7r '09 '2024

With referencc to the above, I am directed to lnform you that you have been

granted station leave permission, with the official vehicle' at own cost' on

1z.oe,zoz+, as prayed for. Thc Chief ludicial [4agistrate, udalguri, and in his absence, the ln-

charge of Chief ludicial lYagistrate, Udalgurl shall remaln ln charge of your Court and Office

during your absence.

Yours faithfullY,

sdl-

]T. REGISTRAR (VIGIITNCE)

Memo No,HC.VI r-o512007 tq b?2 -qca /A. d ted )24-01-z^
Copy to

tts

l The Chief ludiclal Maqistrate, Udalguri.

:/ n" Project l4anager, Gauhati High Court

IA


